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1\ THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH:

HYDERABAD

0.A.No.1 OF 1997. DATE OF DECISION: 3907 a9
|
BETWEEN:

1. S.K.B.Basha.

9 K.Mukund Kumar.

3. 3. A.S.R.Murthy.

4. C.Sudhakar.

5. K.Rammohan Rao.

6. V.Srinivas.

7. M.V.Sagiry.

8. B.Bhaskaran.

9. D.Nanda Kumar.

10. T.Venkat. ....Applicant

And

1.General Manager, South Central Railway,
Railnilayam, Secunderabad.

2 Chief Commercial Manager, S.C.Railway,
Rail Nilayam, Secunderabad.

3.Chief Personal Manager, S.C.Railway, |
Rail Nilayam, Secunderabad. T Respondents

COUNSEL FOR THE APPLICANT  : Mr. G.Vidyasagar
COUNSEL FOR THE RESPONDENTS: Mr. V.Rajeshwar Rao

CORAM:

THE HONBLE SRI HRAJENDRA PRASAD, MEMBER (ADMN)
THE HONBLE SRI B.S. JAI PRAMESHWAR, MEMBER (JUDL)

:ORDER:

( PER HONBLE SRI H.RAJENDRA PRASAD, MEMBER (ADMN)))

Heard Mr.G.Vidyasagar, leamed Counsel for the Applic?nt .and

Mr. V. Rajeshwar Rao, learned Standing Counsel for the Respondents.
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2. The facts of these case are identical to the ones contained in QA.No.]

1997 which has been disposed of separately. The order passed in the said OA
therefore be applicable to this case as well,
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